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The Minister of Finance (Shri
8gchindra Chaudburi): (a) to (c).
This question was recently discussed
at a meeting of the Chief Ministers
of State Governments at which they
were advised to take the following
steps to improve their finances and
avoid overdrawals on the Researve
Bank:—

(1) The States must balance their
budgets after taking into
account all their liabilities.
For this purpose, they must
estimate  their resources
realistically tand restrict their
expenditure to resources in
sight including the promised
Central assistance.

Additional expenditure pot
provided in the Budget
should not be undertaken by
the States without ensuring
adequate resources fer the
same in time,

(3) The States should review
their expenditure program-
mes and undertake measures
to effect economies both in
administrative and capital
expenditure to the maximum
extent possible.
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State  Governments have been
requested to work out detailed mea-
sures gn the above lines, and it is
hoped that the position regarding
overdrawalgs on the Reserve Bank

would improve as a result,
.
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Will the Minister of Irrigation amd
Power be pleased to state:

(a) whether it is a fact that the
work on Farakka barrage scheme is
progressing very slowly;

(b) if so, the reasons therefor; and

(c) the steps taken by Government
to increase the tempo of work and
complete the scheme according to ‘he
schedule?

The Minister of Irrigation and
Power (Shri Fakhruddin Ahmed): (a)
No.

(b) Does not arise.

(c) The progress of the Project is
constantly under review. Measures
to remove bottlenecks and difficulties
as and when confronted, gre taken at
the highest level.
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Capital Market

503. Shri D. C. Sharma:
Shri Shree Narayan Das:

Will the Minister of
pleased to state:

Finance be

(a) the recent measures taken to
revive capital market in the country;
and °

(b) the outcome thereof?

The Minister of Finance (Shri
Sachindra Chaudhuri): (a) The more
important measures are (i) the aboli-
tion of the notional capital gains tax
on bonus shares in the hands of
investors, (ii) the abolition of 125
per cent bonus issue tax on companies,
(iii) the exemption of companies from
J°5 per cent tax on the dividends upto
10 per cent of the paid-up equity
capital, (iv) the reduction of the com-
pany sur-tax from 40 per cent to 35
per cent, (v) the raising of the exemp-
tion limit for annuity deposits from
Rs. 15,000 to Rs. 25,000, (vi) the
extension of special tax concessions
to three more industries viz.,, tea
plantations, newsprint and printing
machinery.

(b) It jg too early to assess the
effect of these measures. It may be
mentioned, however, that the Reserve





